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of Qujerat during years 1971-7% to
1979-80 totalled Rs. 689,17 lakhs.

(b) A sum of Rs, 57.57 lakhs was
spent in Gujarat on developmental
and labour welfare works pertaining
to salt industry and for giving ex-
gratia grant and loans t, salt licen-
ces whose salt works were damaged
by natural calamitieg during the
years 1971-72 to 1979-80.

(c) Sehemes already exist for giv-
ing assistance out of salt cess pro-
ceeds for labour welfare & develop-
mental workg pertaining to salt in-
dustry anq for giving assistance to
salt works damaged due t) natural
calamities, viz., cyclones, floods, hea-
vy rains etc. Amounts available by
way of salt cess collections are not
earmarked for any perticular State

and are available for the benefit of

the Salt Industry throughout the
country. )
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Criteria for rumning N.C.C, Ereup in
Schools

5216. SHRI AMARSINH V. RAT-
HAWA: Will the Minister of DE-
FENCE be pleased to state:

(a) what are the criteria for running
an N.C.C. Troop in a School;

(b) whether N.C.C. can be disbanded
on the recommendation of the Prin-
cipal of the Schoo] about the useful-
ness of the same; and

(c) if so, what are other reasons on
which it could be disbanded?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
C.P.N. SINGH): (a) The criteria
for allotting an N.C.C_ troop is that
the applicant school must:_

(i) make available a suitable
member from amongst its teaching
staff for training and commission-
ing ag part-time NCC officer to
conduct cadet training;

(ii) undertake tg enrol and main-
tain the authorised strength of the
troop;

(iii) provide necessary &ccommo-
dation for storage of clothing and
equipment;

(iv) arrange to obtain the use of
a suitable miniature rifle range; and
and

(v) be willing to supplement,
from its own funds, the financial
grants, made by the State Govern-
ment for the troop.

(b) Yes, if approved by the Central
Government.

(¢) Non-availability of part-time
NCC officers, adequate funds, storage
accommodation and other allied fa-
cilities and unsatisfactory response
from the students over protracted
periods are other major factors which
can lead to disbandment of an NCC
troop.





